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Chemicals 

17.59 hrs.
BUSINESS ADVISORY COMMITTEE 

FORTY-FIRST REPORT

THE MINISTER OF PARLIAMEN
TARY AFFAIRS (SHRI K. RAGHU 
RAMAIAH): Sir, I beg to present the
Forty-first Report of the Business 
Advisory Committee.

18 00 hrs.

HALF-AN-HOUR DISCUSSION
FORGED CAR PERMIT CASE

SHRI JYOTIRMOY BOSU (Diamond 
Harbour): I have to speak on this 
racket of forged car permit. I have 
in my possession documents and infor
mation. Mr. Borooah looks almost 
surprised; he knows all about it. This 
racket is the creation of the Govern
ment and the Government is the 
author of this blackmarketing in motor 
cars. What have you done? You 
have created two classes of people. 
One is the privileged and the other is 
the non-privileged. The non-privi- 
Icged person even if he could muster 
resources he will grow old before he 
can think of a car. But for the pri
vileged class he jumps the queue and 
there are no rules and regulations. 
On a particular day, not in the dis
tant past, the waiting list for Ambas
sador cars was 36039 and for Fiat it 
was 51179. For scooters the figures 
could not be contained in a foolscap 
page. The present rules that govern 
the distribution of cars is as old as 
1959, and the new cars till this date 
have companded a high premium 
under the patronage of the Govern
ment. The politicians of the ruling 
party, officials and crooks started 
prospering and thriving. They were 
making hay while the sun was shin
ing. Can you imagine that bank? 
went out of their way to give them 
guarantee, of course for a bakshis. I 
tell you Mr. Chairman that a single 
bank undertook guarantee to the tune 
of Rs. 14 lakhs, for *he purchase of
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